CENTRAL ADMINISTRATIVE TR IBUNAL
PR INCIPAL BENCH, NEW DELHI

0.k .No.2071/90
New Delhi, This the 10th Day of October 1994
Honthle shri Justice $ C Mathur, Chairman

Hon'ble Shri P.T.Thiruvengadam, Membsr(A)

Dr. O.N, pand’y

s/o Shri M C Pandey
Age 29 years

Senior Residsnt

Depar tment of Medicine
G.T,8. Hospital '
Shahdara, Delhi 32,

e .ﬁpplicant
By Shri K NR Pillai, Advocate
Ver sus

1. Delhi Administration
Through the Sscretary
Medical and Public Health Department
0ld Secretariat
Delhi,

2, The Medical Superindant
G.Te8. Hospital
Shahdara .
Delhi, 32,
« s sR88pondants

B8y Mrs. Avnish Ahlawat, Advocate

DR D E R(oral)

Hon'ble Shri Justice S C Mathur, Chairman

e

1 Shri K N R Pillai, the lsarned cohnsel for the

applicant statss that the origingl application has
becoms infructucus. Accordingly the aéplicatien ie
rejected as inffuctueus.u fhoro shall be - no erder

as to cests. Interim order if any, operating shall

stand discharged,

po) e \
M\./
(P T.THIRUVENGADAM). (5.C.MATHUR)
Member (&) , Chairman
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